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DEATH BY BLACK MAGIC: WHY
HUMAN SACRIFICE PERSISTS

Last month, an ll-year-old
boy died in a ritual murder.
Blind faith, lack of awareness
and inadequate legal
mechanisms allow these
practices to continue
Sneha Bhura & Mohua Das | Ty

n ominous black magic work-

shop, children reporting stran-

gling incidents with a metal

chain, and the shocking murder

of an 11-year-old boy in a sacri-
ficial ritual. These aren’t scenes from a
fictional crime thriller but a disturbing
reality that emerged from a private board-
ing school in Uttar Pradesh’s Hathras last
month, a chilling reminder of just how
deeply rooted superstition remains in parts
of the country.

Kritarth was studying in class two at DL
Public School when he was attacked in his
hostel and allegedly killed by the school's
owners as part of a ‘black magic’ ritual, in-
tended to bring prosperity to the institution,
Police claim the school director’s father,
Jasodhan Singh, was an occultist and former
faith healer;, or ‘bhagat’, who allegedly prac-
ticed exorcism and other ‘black magic’' rit-
uals to ward off ‘evil spirits’ in a room be-
hind the school.

The Hathras case is not an isolated inci-
dent, but part of a larger, troubling pattern
across India. According to the National
Crime Records Bureau, six cases of human
or child sacrifice were reported in both 2022
and 2021. Data from 2014-2021 shows a total
of 103 cases of ritualistic human sacrifice.
Witchceraft-related violence continues too. In
2022, 85 cases were reported, with Chhattis-
garh leading with 25, followed by Madhya
Pradesh and Odisha.

Photos: Piyal Bhattacharjee

HATHRAS HORROR

The horrific attack on Kritarth wasn't the
first attempt at human sacrifice at the Hath-
ras school. Weeks before his death, Gavaskar
from Bahardoi village received a late night
call from the school where his two children,
both in class one, lived and studied. “They
said my elder son had a fever and told me to
come take him,"” recalls the daily wage la-
bourer and farmer who had paid Rs 50,000 for
each child’s tuition and boarding.

When he arrived, he was horrified. “My son
was covered in urine and faeces. His face was
red, eyes bloodshot, and there were wounds
around his neck,” he says. His son, who lived
to narrate the episode, later told Gavaskar it
was the school director and teachers who at-
tacked him. “They threatened us with death if
we spoke out,” says Gavaskar, who has now
moved his children to another nearby school.

Other parents in the area recount similar
episodes. Lalita, mother of nine-year-old
Prince, says her son too, was attacked in the
hostel. “He told me someone threw a rope
around his neck when he was going for lunch

OCCULT'S BLOODY TRAIL

> In January 2023,
aboy, 9, in Dadra

and Nagar Haveli the suspected human sacrifice
was kidnapped, of a 14-year-old boy in July 2023.
decapitated, and His mother had taken him for
dismembered as part  treatment, but he went missing,
of a human sacrifice and his limbless body was later
ritual for wealth found hanging from a tree

> Police in Odisha arrested a
woman priest and her sons for

> In Jan 2021, a professor couple
stabbed their daughters, both in
their 20s, with a trident and then
bludgeoned them to death with
dumbbells as part of an occult
ritual. They believed they had
special powers that could revive
their daughters after 24 hours

© DARK MATTER: Allegations
of ritualistic killings have
surfaced against DL Public
School in Hathras (left),
with claims that a room
{ (top) behind the school
was used for occult rites

and tried to drag him back into the room. He
broke free when the rope snapped, and his at-
tacker fled. Later, a senior hostelite threatened
to hang him from the fan if he spoke about it."”

At Kritarth’s house in Tursen village, the
community demands justice. “The last time
Kritarth called, he asked for Rs 200 and said
he was fine. That night, he was strangled.
Then we got the call — ‘come get the boy, he's
unwell..." He had soiled himself and faint
streaks of dried up tears marked his face,”
says his mother Kamlesh, her voice trembling
as she recounted the horror.

LOCAL LAWS NOT ENOUGH
Maharashtra was the first state to enact a law
against black magic and human sacrifices with
its 2013 Act that came into effect just days after
rationalist Narendra Dabholkar, who had fought
hard for the legislation, was shot dead. This July,
the state’s police chief also ordered the creation
of ‘anti-superstition cells’. States like Biharand
Jharkhand have laws against witch-hunting.
This year, both Haryana and Gujarat passed the
Prevention and Eradication of Human Sacrifice
and Other Inhuman, Evil, Aghori Practicesand
Black Magic Bill, 2024. Offenders face up to sev-
en years in prison, along with hefty fines.

Activists say centralised legislation is
necessary. “Only some states have robust
laws which prevent people from openly ad-
vertising illegal superstitious practices. A
central law would make crackdowns easier,”
says Milind Deshmukh, state executive mem-
ber of Dabholkar's Maharashtra And-
hashraddha Nirmulan Samiti.

While incidents of human sacrifice in Ma-
harashtra have remained relatively rare since

2013, they have not vanished entirely. “"Over
the past decade, there have been eight to ten
documented cases,” says Deshmukh.

In July, lawyer and activist Radhakanta
Tripathy filed a petition with the National
Human Rights Commission (NHRC) highlight-
ing cases from Maharashtra’s Konkan region,
One woman was forced to consume human
bone powder, and another was made to bathe
naked in public by her husband and in-laws
as part of rituals to conceive. Over the last 15
years, he has taken 20 cases from states like
Odisha, Jharkhand and Assam to the NHRC.

Legislation alone may not be enough, say
activists. Deshmukh says, “Even after 11 vears
of the Maharashtra law, there are hidden pock-
ets where these practices continue unabated,”
Tripathy adds, “Just as laws against murder
haven't stopped murder, combating supersti-
tion and witchcraft requires not just a central
law, but a broader effort that addresses educa-
tion, healtheare and social awareness.”

DISPELLING BLIND FAITH
So, why is this still happening in a country oth-
erwise making strides? According to Tripathy,
the reasons are tied to poverty, family disputes,
hlind faith and a lack of education. “In remote,
tribal-dominated areas like Odisha, people don’t
have adequate healthcare facilities. When some-
thingas basic as diarrhea breaks out, they seek
out witch doctors.” It's not an issue that only
impacts the rural poor, Tripathy argues. “In
urban settings, even sophisticated and educated
people buy into sorcery and witcheraft,” he says.
“For them. it's just a hidden obsession with pow-
er and wealth they’re willing to chase at any
cost.” Deshmukh also calls out TV shows that
keep pushing superstition and blind beliefs de-
spite repeated complaints and advisories.
Some are trying their hand at debunking in
their own way. After Krishan Lal's wife sought
help from tantrik for fits she was experiencing,
his skepticism led him to seek out rationalist
groups. Today, the 55-year-old school dropout
is a water pump operator at a transformer fac-
tory in Haryana’s Kaithal town where, surpris-
ingly, he also runs a small clinic for people who
believe they are possessed or victims of black
magic. “After being battered by self-styled god-
men, they find their way here,” he says. “When
Istarted this work in 2001, my cases were most-
ly those who suffered fits — their houses would
catch fire, they'd report a hail of bricks from
the sky, tear their clothes — because of undi-
agnosed psychological disorders or years of
abuse. But for the last decade, cases of religious
nature are on the rise where innocent people
are looted by babas who claim to resolve prob-
lems,” says Lal.
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n ominous black magic work-

shop, children reporting stran-

gling incidents with a metal

chain, and the shocking murder

of an 11-year-old boy in a sacri-
ficial ritual. These aren’t scenes from a
fictional crime thriller but a disturbing
reality that emerged from a private board-
ing school in Uttar Pradesh’s Hathras last
month, a chilling reminder of just how
deeply rooted superstition remains in parts
of the country.

Kritarth was studying in class two at DL
Public School when he was attacked in his
hostel and allegedly killed by the school's
owners as part of a ‘black magic’ ritual, in-
tended to bring prosperity to the institution,
Police claim the school director’s father,
Jasodhan Singh, was an occultist and former
faith healer;, or ‘bhagat’, who allegedly prac-
ticed exorcism and other ‘black magic’' rit-
uals to ward off ‘evil spirits’ in a room be-
hind the school.

The Hathras case is not an isolated inci-
dent, but part of a larger, troubling pattern
across India. According to the National
Crime Records Bureau, six cases of human
or child sacrifice were reported in both 2022
and 2021. Data from 2014-2021 shows a total
of 103 cases of ritualistic human sacrifice.
Witchceraft-related violence continues too. In
2022, 85 cases were reported, with Chhattis-
garh leading with 25, followed by Madhya
Pradesh and Odisha.

Photos: Piyal Bhattacharjee

HATHRAS HORROR

The horrific attack on Kritarth wasn't the
first attempt at human sacrifice at the Hath-
ras school. Weeks before his death, Gavaskar
from Bahardoi village received a late night
call from the school where his two children,
both in class one, lived and studied. “They
said my elder son had a fever and told me to
come take him,"” recalls the daily wage la-
bourer and farmer who had paid Rs 50,000 for
each child’s tuition and boarding.

When he arrived, he was horrified. “My son
was covered in urine and faeces. His face was
red, eyes bloodshot, and there were wounds
around his neck,” he says. His son, who lived
to narrate the episode, later told Gavaskar it
was the school director and teachers who at-
tacked him. “They threatened us with death if
we spoke out,” says Gavaskar, who has now
moved his children to another nearby school.

Other parents in the area recount similar
episodes. Lalita, mother of nine-year-old
Prince, says her son too, was attacked in the
hostel. “He told me someone threw a rope
around his neck when he was going for lunch

OCCULT'S BLOODY TRAIL

> In January 2023,
aboy, 9, in Dadra

and Nagar Haveli the suspected human sacrifice
was kidnapped, of a 14-year-old boy in July 2023.
decapitated, and His mother had taken him for
dismembered as part  treatment, but he went missing,
of a human sacrifice and his limbless body was later
ritual for wealth found hanging from a tree

> Police in Odisha arrested a
woman priest and her sons for

> In Jan 2021, a professor couple
stabbed their daughters, both in
their 20s, with a trident and then
bludgeoned them to death with
dumbbells as part of an occult
ritual. They believed they had
special powers that could revive
their daughters after 24 hours

© DARK MATTER: Allegations
of ritualistic killings have
surfaced against DL Public
School in Hathras (left),
with claims that a room
{ (top) behind the school
was used for occult rites

and tried to drag him back into the room. He
broke free when the rope snapped, and his at-
tacker fled. Later, a senior hostelite threatened
to hang him from the fan if he spoke about it."”

At Kritarth’s house in Tursen village, the
community demands justice. “The last time
Kritarth called, he asked for Rs 200 and said
he was fine. That night, he was strangled.
Then we got the call — ‘come get the boy, he's
unwell..." He had soiled himself and faint
streaks of dried up tears marked his face,”
says his mother Kamlesh, her voice trembling
as she recounted the horror.

LOCAL LAWS NOT ENOUGH
Maharashtra was the first state to enact a law
against black magic and human sacrifices with
its 2013 Act that came into effect just days after
rationalist Narendra Dabholkar, who had fought
hard for the legislation, was shot dead. This July,
the state’s police chief also ordered the creation
of ‘anti-superstition cells’. States like Biharand
Jharkhand have laws against witch-hunting.
This year, both Haryana and Gujarat passed the
Prevention and Eradication of Human Sacrifice
and Other Inhuman, Evil, Aghori Practicesand
Black Magic Bill, 2024. Offenders face up to sev-
en years in prison, along with hefty fines.

Activists say centralised legislation is
necessary. “Only some states have robust
laws which prevent people from openly ad-
vertising illegal superstitious practices. A
central law would make crackdowns easier,”
says Milind Deshmukh, state executive mem-
ber of Dabholkar's Maharashtra And-
hashraddha Nirmulan Samiti.

While incidents of human sacrifice in Ma-
harashtra have remained relatively rare since

2013, they have not vanished entirely. “"Over
the past decade, there have been eight to ten
documented cases,” says Deshmukh.

In July, lawyer and activist Radhakanta
Tripathy filed a petition with the National
Human Rights Commission (NHRC) highlight-
ing cases from Maharashtra’s Konkan region,
One woman was forced to consume human
bone powder, and another was made to bathe
naked in public by her husband and in-laws
as part of rituals to conceive. Over the last 15
years, he has taken 20 cases from states like
Odisha, Jharkhand and Assam to the NHRC.

Legislation alone may not be enough, say
activists. Deshmukh says, “Even after 11 vears
of the Maharashtra law, there are hidden pock-
ets where these practices continue unabated,”
Tripathy adds, “Just as laws against murder
haven't stopped murder, combating supersti-
tion and witchcraft requires not just a central
law, but a broader effort that addresses educa-
tion, healtheare and social awareness.”

DISPELLING BLIND FAITH
So, why is this still happening in a country oth-
erwise making strides? According to Tripathy,
the reasons are tied to poverty, family disputes,
hlind faith and a lack of education. “In remote,
tribal-dominated areas like Odisha, people don’t
have adequate healthcare facilities. When some-
thingas basic as diarrhea breaks out, they seek
out witch doctors.” It's not an issue that only
impacts the rural poor, Tripathy argues. “In
urban settings, even sophisticated and educated
people buy into sorcery and witcheraft,” he says.
“For them. it's just a hidden obsession with pow-
er and wealth they’re willing to chase at any
cost.” Deshmukh also calls out TV shows that
keep pushing superstition and blind beliefs de-
spite repeated complaints and advisories.
Some are trying their hand at debunking in
their own way. After Krishan Lal's wife sought
help from tantrik for fits she was experiencing,
his skepticism led him to seek out rationalist
groups. Today, the 55-year-old school dropout
is a water pump operator at a transformer fac-
tory in Haryana’s Kaithal town where, surpris-
ingly, he also runs a small clinic for people who
believe they are possessed or victims of black
magic. “After being battered by self-styled god-
men, they find their way here,” he says. “When
Istarted this work in 2001, my cases were most-
ly those who suffered fits — their houses would
catch fire, they'd report a hail of bricks from
the sky, tear their clothes — because of undi-
agnosed psychological disorders or years of
abuse. But for the last decade, cases of religious
nature are on the rise where innocent people
are looted by babas who claim to resolve prob-
lems,” says Lal.
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n ominous black magic work-

shop, children reporting stran-

gling incidents with a metal

chain, and the shocking murder

of an 11-year-old boy in a sacri-
ficial ritual. These aren’t scenes from a
fictional crime thriller but a disturbing
reality that emerged from a private board-
ing school in Uttar Pradesh’s Hathras last
month, a chilling reminder of just how
deeply rooted superstition remains in parts
of the country.

Kritarth was studying in class two at DL,
Public School when he was attacked in his
hostel and allegedly killed by the school’s
owners as part of a ‘black magic’ ritual, in-
tended to bring prosperity to the institution,
Police claim the school director’s father,
Jasodhan Singh, was an occultist and former
faith healer, or ‘bhagat’, who allegedly prac-
ticed exorcism and other ‘black magic’ rit-
uals to ward off ‘evil spirits’ in a room be-
hind the school.

The Hathras case is not an isolated inci-
dent, but part of a larger, troubling pattern
across India. According to the National
Crime Records Bureau, six cases of human
or child sacrifice were reported in both 2022
and 2021. Data from 2014-2021 shows a total
of 103 cases of ritualistic human sacrifice.
Witchceraft-related violence continues too. In
2022, 85 cases were reported, with Chhattis-
garh leading with 25, followed by Madhya
Pradesh and Odisha.

Photos: Piyal Bhattacharjee

HATHRAS HORROR
The horrific attack on Kritarth wasn't the
first attempt at human sacrifice at the Hath-
ras school. Weeks before his death, Gavaskar
from Bahardoi village received a late night
call from the school where his two children,
both in class one, lived and studied. “They
said my elder son had a fever and told me to
come take him,"” recalls the daily wage la-
bourer and farmer who had paid Rs 50,000 for
each child’s tuition and boarding.

When he arrived, he was horrified. “My son
was covered in urine and faeces. His face was
red, eyes bloodshot, and there were wounds
around his neck,” he says. His son, who lived
to narrate the episode, later told Gavaskar it
was the school director and teachers who at-
tacked him. “They threatened us with death if
we spoke out,” says Gavaskar, who has now
moved his children to another nearby school.

Other parents in the area recount similar
episodes. Lalita, mother of nine-year-old
Prince, says her son too, was attacked in the
hostel. “He told me someone threw a rope
around his neck when he was going for lunch

OCCULT'S BLOODY TRAIL

> In January 2023,

aboy, 9, in Dadra woman priest and her sons for
and Nagar Haveli the suspected human sacrifice
was kidnapped, of a 14-year-old boy in July 2023.
decapitated, and His mother had taken him for
dismembered as part  treatment, but he went missing,
of a human sacrifice and his limbless body was later
ritual for wealth found hanging from a tree

> Palice in Odisha arrested a

> In Jan 2021, a professor couple
stabbed their daughters, both in
their 20s, with a trident and then
bludgeoned them to death with
dumbbells as part of an occult
ritual. They believed they had
special powers that could revive
their daughters after 24 hours

* DARK MATTER: Allegations
of ritualistic killings have

. surfaced against DL Public
School in Hathras (left),
with claims that a room

$ (top) behind the school
was used for occult rites

and tried to drag him back into the room. He
broke free when the rope snapped, and his at-
tacker fled. Later, a senior hostelite threatened
to hang him from the fan if he spoke about it.”

At Kritarth’s house in Tursen village, the
community demands justice. “The last time
Kritarth called, he asked for Rs 200 and said
he was fine. That night, he was strangled.
Then we got the call — ‘come get the boy, he's
unwell...” He had soiled himself and faint
streaks of dried up tears marked his face,”
says his mother Kamlesh, her voice trembling
as she recounted the horror.

LOCAL LAWS NOT ENOUGH
Maharashtra was the first state to enact a law
against black magic and human sacrifices with
its 2013 Act that came into effect just days after
rationalist Narendra Dabholkay, who had fought
hard for the legislation, was shot dead. This July,
the state’s police chief also ordered the creation
of ‘anti-superstition cells’. States like Biharand
Jharkhand have laws against witch-hunting.
This year, both Haryana and Gujarat passed the
Prevention and Eradication of Human Sacrifice
and Other Inhuman, Evil, Aghori Practices and
Black Magic Bill, 2024. Offenders face up to sev-
en years in prison, along with hefty fines.

Activists say centralised legislation is
necessary. “Only some states have robust
laws which prevent people from openly ad-
vertising illegal superstitious practices. A
central law would make crackdowns easier,”
says Milind Deshmukh, state executive mem-
ber of Dabholkar’s Maharashtra And-
hashraddha Nirmulan Samiti.

While incidents of human sacrifice in Ma-
harashtra have remained relatively rare since

2013, they have not vanished entirely. “Over
the past decade, there have been eight to ten
documented cases,” says Deshmukh.

In July, lawyer and activist Radhakanta
Tripathy filed a petition with the National
Human Rights Commission (NHRC) highlight-
ing cases from Maharashtra’s Konkan region.
One woman was forced to consume human
bone powder, and another was made to bathe
naked in public by her husband and in-laws
as part of rituals to conceive. Over the last 15
years, he has taken 20 cases from states like
Odisha, Jharkhand and Assam to the NHRC.

Legislation alone may not be enough, say
activists. Deshmukh says, “Even after 11 vears
of the Maharashtra law, there are hidden pock-
ets where these practices continue unabated,”
Tripathy adds, “Just as laws against murder
haven't stopped murder, combating supersti-
tion and witchcraft requires not just a central
law, but a broader effort that addresses educa-
tion, healthcare and social awareness.”

DISPELLING BLIND FAITH
So, why is this still happening in a country oth-
erwise making strides? According to Tripathy,
the reasons are tied to poverty, family disputes,
blind faith and a lack of education. “In remote,
tribal-dominated areas like Odisha, people don’t
have adequate healthcare facilities. When some-
thingas basic as diarrhea breaks out, they seek
out witch doctors.” It's not an issue that only
impacts the rural poor, Tripathy argues. “In
urban settings, even sophisticated and educated
people buy intosorcery and witcheraft,” he says.
“For them, it's just a hidden obsession with pow-
er and wealth they’re willing to chase at any
cost.” Deshmukh also calls out TV shows that
keep pushing superstition and blind beliefs de-
spite repeated complaints and advisories.
Some are trying their hand at debunking in
their own way After Krishan Lal's wife sought
help from tantrik for fits she was experiencing,
his skepticism led him to seek out rationalist
groups. Today, the 55-year-old school dropout
isa water pump operator at a transformer fac-
tory in Haryana’s Kaithal town where, surpris-
ingly, he also runs a small clinic for people who
believe they are possessed or victims of black
magic. “After being battered by self-styled god-
men, they find their way here,” he says. “When
Istarted this work in 2001, my cases were most-
ly those who suffered fits — their houses would
catch fire, they'd report a hail of bricks from
the sky, tear their clothes — because of undi-
agnosed psychological disorders or years of
abuse. But for the last decade, cases of religious
nature are on the rise where innocent people
are looted by babas who claim to resolve prob-
lems,” says Lal.
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NATIONAL HUMAN
RIGHTS COMMISSION

The Samiksha
NHRC Conference on the Rights of Older Persons concludes

https://thesamikhsya.com/business/nhrc-conference-on-the-rights-of-older-persons-
concludes

October 19, 2024 - by The Samikhsya

NHRC Conference: Marking its 31st Foundation Day organized a day-long national
conference on the ‘Rights of Older Persons’ at Vigyan Bhawan, New Delhi. Delivering the
keynote address, Acting Chairperson, Smt Vijaya Bharathi Sayani said elders are the
architects of our nation’s history, the keepers of our cultural heritage, and the pillars of
our families.

It is our moral and ethical duty to ensure that they are treated with respect, compassion,
and dignity in their twilight years. A growing ageing population presents both opportunities
and challenges for the government and society. The Commission maintains a strong
resolve to protect the rights of the elderly has taken several steps including forming a core
group and issuing guidelines in this regard.

She said that the challenges faced by older persons are multi-fold. From financial
insecurity and healthcare disparities to social isolation and discrimination, they confront
a myriad of obstacles that can significantly impact their quality of life. These are not merely
hypothetical scenarios; they are realities faced by countless older persons in our society.
It is a stark reminder that the protection of the rights of our elders is not just a legal or
policy matter; it is a deeply personal and societal responsibility.
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Smt Vijaya Bharathi Sayani said that there are laws and several government schemes to
address the needs of older adults. However, their effective implementation remains a key
challenge. Some of their needs that require immediate attention include ensuring access
to affordable and quality healthcare services, recognizing and addressing their mental
health needs, adequate pensions and social security benefits, affordable and quality
housing, safety measures, and social support services, financial literacy for informed
financial decisions and participation in the economy.

She said that strengthening and enforcing anti-discrimination laws to protect older
persons from age-based discrimination in all aspects of life, including employment,
housing, and healthcare, is essential. Implementing effective measures to prevent and
address elder abuse, both physical and emotional, and ensuring that perpetrators are
held accountable is also crucial.

Before this, NHRC Secretary General, Shri Bharat Lal said that historically, India has had
a deep-rooted tradition of respecting and venerating elders. They have always been seen
as repositories of wisdom. However, in contemporary India, the combination of rapid
urbanization, globalization, and the nuclear family structure has brought to the fore new
challenges faced by the elderly. It is imperative that we examine the structural, social,
legal, and infrastructural frameworks in place to ensure their well-being, dignity, and
active participation in society.

He said that we must harness the potential of our aging population and address the
challenges through comprehensive and holistic approach. He stressed on the need to
create an enabling environment to support the elderly and to make use of their
experiences.

Giving an overview of the national conference, Joint Secretary, Shri Devendra Kumar Nim
said that the Commission has been making concerted efforts to address various issues
concerning the rights of older persons. The three technical sessions of the conference
including, Addressing the issue of ‘Ageing of the Aged,’ ‘Analyzing the gendered face of
ageing and how to tackle the same’ and ‘Evaluating the healthcare scenario,’ are
expected to ignite various thoughts on the gaps between the policies, their
implementation, new challenges and the way forward.

Chairing the first thematic session on the issues of ‘Ageing of the Aged,” Union Minister,
Shri Amit Yadav said that the government is committed to the welfare of the older persons
and may affect certain required changes in the existing laws to this effect. The other
speakers included Smt Chhaya Sharma, Special Commissioner of Police, Training and
SPUWAC, Dr O.P Sharma, Geriatrics Care Specialist, Apollo Hospital, Dr Sudha Goel,
Senior Consultant, NITI Aayog-Health and Family Welfare Vertical, Dr T.V. Shekhar, Prof.
Department of Family & Generations, IIPS, Dr. Mala Kapur Shankardass, Sociologist and
Gerontologist- Gender and Aging, Elder Abuse and Social Policies and Ms Anupama
Dutta, Senior Advisor, Help Age India Foundation.
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Chairing the second session on the ‘Gendered face of Ageing," Ms Andrea M. Wojnar,
Resident Country Representative, UNFPA India said that India introduced National Policy
for Older Persons before it was introduced in other countries. However, with time and the
new challenges these required to be reviewed with more focus on inter-generational
appreach.

She said technology is a way forward to ensure to meet the needs of older persons. The
other panelists included, Ms Sonam Mishra, Vice President, Sulabh International, Dr
Laxmi Gautam, Professor, Institute of Oriental Philosophy, Vrindavan and Founder,
Kanak Dhara Foundation, Vrindavan, Prof. Aasha Kapur Mehta, Chairperson, Centre for
Gender Studies Institute of Human Development, Mrs Damayanti V. Tambay, War
Widows Association, New Delhi and Ms Abha Chaudhary, Founder, Anugraha.

Dr V. K. Paul, Member, NITI Aayog, chaired the third session on evaluating the
‘Healthcare scenario: Impact on the healthy life, productivity and social security,” said.
The panelists, among others, included, Dr Sanjay Wadhwa, Professor and Head,
Department of Physical Medicine, AIIMS Dr, Prasun Chatterjee, Professor, Department
of Geriatric Medicine, AIIMS.

The Commission will further deliberate upon the various suggestions to finalize its
recommendations to the government for strengthening the care and welfare mechanism
in the country.
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NHRC holds conference on the ‘Rights of Older Persons’

https://jharkhandstatenews.com/article/top-stories/8574/nhrc-holds-conference-on-the-
rights-of-older-persons/

19 October 2024

National Human Rights Commission has organised a day-long conference on the ‘Rights
of Older Persons’ at Vigyan Bhawan, New Delhi on Friday.

A growing ageing population presents both opportunities and challenges for the
government and society. The Commission maintains a strong resolve to protect the rights
of the elderly has taken several steps including forming a core group and issuing
guidelines in this regard.

She said that the challenges faced by older persons are multi-fold. From financial
insecurity and healthcare disparities to social isolation and discrimination, they confront
a myriad of obstacles that can significantly impact their quality of life. These are not merely
hypothetical scenarios; they are realities faced by countless older persons in our society.
It is a stark reminder that the protection of the rights of our elders is not just a legal or
policy matter; it is a deeply personal and societal responsibility.

B . e
s == = v
- e
. T =




JHARKHAND NEWS, Online, 20.10.2024

Page No. 0, Size:(18.26)cms X (23.42)cms.

Smt Vijaya Bharathi Sayani said that there are laws and several government schemes to
address the needs of older adults. However, their effective implementation remains a key
challenge. Some of their needs that require immediate attention include ensuring access
to affordable and quality healthcare services, recognizing and addressing their mental
health needs, adequate pensions and social security benefits, affordable and quality
housing, safety measures, and social support services, financial literacy for informed
financial decisions and participation in the economy.

She said that strengthening and enforcing anti-discrimination laws to protect older
persons from age-based discrimination in all aspects of life, including employment,
housing, and healthcare, is essential. Implementing effective measures to prevent and
address elder abuse, both physical and emotional, and ensuring that perpetrators are
held accountable is also crucial.

Before this, NHRC Secretary General, Shri Bharat Lal said that historically, India has had
a deep-rooted tradition of respecting and venerating elders. They have always been seen
as repositories of wisdom. However, in contemporary India, the combination of rapid
urbanization, globalization, and the nuclear family structure has brought to the fore new
challenges faced by the elderly. It is imperative that we examine the structural, social,
legal, and infrastructural frameworks in place to ensure their well-being, dignity, and
active participation in society.

He said that we must harness the potential of our aging population and address the
challenges through comprehensive and holistic approach. He stressed on the need to
create an enabling environment to support the elderly and to make use of their
experiences.
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Giving an overview of the national conference, Joint Secretary, Shri Devendra Kumar Nim
said that the Commission has been making concerted efforts to address various issues
concerning the rights of older persons. The three technical sessions of the conference
including; Addressing the issue of ‘Ageing of the Aged,” ‘Analyzing the gendered face of
ageing and how to tackle the same’ and ‘Evaluating the healthcare scenario,’ are
expected to ignite various thoughts on the gaps between the policies, their
implementation, new challenges and the way forward.

Chairing the first thematic session on the issues of ‘Ageing of the Aged,” Union Minister,
Shri Amit Yadav said that the government is committed to the welfare of the older persons
and may affect certain required changes in the existing laws to this effect. The other
speakers included Smt Chhaya Sharma, Special Commissioner of Police, Training and
SPUWAC, Dr O.P Sharma, Geriatrics Care Specialist, Apollo Hospital, Dr Sudha Goel,
Senior Consultant, NIT| Aayog-Health and Family Welfare Vertical, Dr T.V. Shekhar, Prof.
Department of Family & Generations, IIPS, Dr. Mala Kapur Shankardass, Sociologist and
Gerontologist- Gender and Aging, Elder Abuse and Social Policies and Ms Anupama
Dutta, Senior Advisor, Help Age India Foundation.

Chairing the second session on the ‘Gendered face of Ageing,” Ms Andrea M. Wojnar,
Resident Country Representative, UNFPA India said that India introduced National Policy
for Older Persons before it was introduced in other countries. However, with time and the
new challenges these required to be reviewed with more focus on inter-generational
approach. She said technology is a way forward to ensure to meet the needs of older
persons. The other panelists included, Ms Sonam Mishra, Vice President, Sulabh
International, Dr Laxmi Gautam, Professor, Institute of Qriental Philosophy, Vrindavan
and Founder, Kanak Dhara Foundation, Vrindavan, Prof. Aasha Kapur Mehta,
Chairperson, Centre for Gender Studies Institute of Human Development, Mrs Damayanti
V. Tambay, War Widows Association, New Delhi and Ms Abha Chaudhary, Founder,
Anugraha.

Dr V. K. Paul, Member, NITI Aayog, chaired the third session on evaluating the
‘Healthcare scenario: Impact on the healthy life, productivity and social security,’ said.
The panelists, among others, included, Dr Sanjay Wadhwa, Professor and Head,
Department of Physical Medicine, AIIMS Dr, Prasun Chatterjee, Professor, Department
of Geriatric Medicine, AlIMS.

The Commission will further deliberate upon the various suggestions to finalize its
recommendations to the government for strengthening the care and welfare mechanism
in the country.
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NHRC Concludes National Conference, Advocates for Older Persons’ Rights

https://currentaffairs.adda247.com/nhre-concludes-national-conference-advocates-for-
older-persons-rights/

On its 31st Foundation Day, the National Human Rights Commission (NHRC) organized
a day-long national conference on the "Rights of Older Persons" at Vigyan Bhawan, New
Delhi. During the keynote address, Acting Chairperson Smt. Vijaya Bharathi Sayani
emphasized the invaluable role of elders.

Published On October 19th, 2024

On its 31st Foundation Day, the National Human Rights Commission (NHRC) organized
a day-long national conference on the “Rights of Older Persons” at Vigyan Bhawan, New
Delhi. During the keynote address, Acting Chairperson Smt. Vijaya Bharathi Sayani
emphasized the invaluable role of elders as the architects of the nation’s history, keepers
of cultural heritage, and foundational pillars of families.

Conference Overview
NHRC’s 31st Foundation Day conference focused on the “Rights of Older Persons.”

The event aimed to address the growing challenges faced by the elderly population in
India.

Acting Chairperson’s Address

Smt. Vijaya Bharathi Sayani described elders as “the architects of our nation’s history”
and emphasized their importance in families and society.

She called for respect, compassion, and dignity for older persons during their twilight
years.

Challenges Faced by Older Persons

Multi-Faceted Issues : Financial insecurity, healthcare disparities, social isolation, and
discrimination significantly impact older persons’ quality of life.

Legal and Policy Framework : Existing laws and government schemes exist, but their
effective implementation remains a challenge.

Immediate Needs Identified

Access to affordable, quality healthcare services.
Addressing mental health needs of clder persons.
Adequate pensions and social security benefits.

Safe and affordable housing options.
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Financial literacy to empower informed financial decisions.
Anti-Discrimination Measures

Strengthening and enforcing anti-discrimination laws to protect older persons from age-
based discrimination in employment, housing, and healthcare.

Implementing measures to prevent and address elder abuse.
Historical Context

NHRC Secretary General Shri Bharat Lal highlighted India’s tradition of venerating elders,
noting contemporary challenges posed by urbanization and nuclear family structures.

Emphasis on creating a supportive environment to harness the potential of the aging
population.

Technical Sessions

The conference featured three technical sessions:

‘Ageing of the Aged”

“Analyzing the Gendered Face of Ageing”

“Evaluating the Healthcare Scenario”

Discussions aimed at identifying policy gaps and suggesting the way forward.
Government Commitment

Union Minister Shri Amit Yadav reaffirmed the government’s commitment to the welfare
of older persons, indicating potential changes to existing laws.

Collaboration with experts and stakeholders to address challenges faced by the elderly.
Gender Perspective

Ms. Andrea M. Wojnar, representing UNFPA India, emphasized the need for a review of
the National Policy for Older Persons, focusing on an inter-generational approach.

Technology was identified as a vital tool to meet the needs of older persons.
Healthcare Focus

Dr. V. K. Paul from NITI Aayog discussed the impact of healthcare on the well-being of
older persons, emphasizing productivity and social security.

Future Recommendations

NHRC will further consider the various suggestions made during the conference to
finalize recommendations for the government to strengthen care and welfare mechanisms
for older persons in the country.
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Day 1 of SHRM India Annual Conference 2024 Concludes with Insightful
Discussions and Landmark Partnership with NSDC

https://www.business-standard.com/content/press-releases-ani/day-1-of-shrm-india-
annual-conference-2024-concludes-with-insightful-discussions-and-landmark-
partnership-with-nsdc-124101900312 1.html

4 min read Last Updated : Oct 19 2024 | 12:00 PM IST

NewsVoir

Gurgaon (Haryana) [India], October 19: The much-anticipated SHRM India Annual
Conference (IAC) 2024 successfully concluded day one at the Taj Palace, New Delhi.
The event brought together top HR professionals, thought leaders, and innovators to
delve into actionable approaches to foster a thriving work environment rooted in mutual
respect, transparent communication, and positive collaboration. The conference started
with a welcome address by Achal Khanna, CEO SHRM India, APAC and MENA followed
by a keynote address by Atul Kumar Tiwari, Secretary, Ministry of Skill Development and
Entrepreneurship, Government of India. On day one of the conference, SHRM and NSDC
entered into a strategic alliance with the aim of bridging the skill gap for the future
workforce.

This year's theme, 'NOW', highlights the urgency of leveraging action to make impactful
and relevant changes in the workplace. The sessions explored pressing topics like
governance, human rights, and the path to global civility, integrating Al with HI,
importance of recognition in building career, strategies for employee wellness, navigating
opportunities and challenges in the sector.

Talking about the conference, Achal Khanna, CEO of SHRM India, APAC and MENA
reflected on the success of the day, stating, "The workplace of today demands bold,
immediate action, and our conference serves as a platform where |leaders can share
insights, exchange ideas, and inspire change. The sessions today reflected the dynamism
and innovation required to thrive in this fast-evolving environment. We are excited to see
how these conversations will shape the future of work. It is also our honour to applaud
and recognise the contributions by the leaders in the HR industry through our awards.
We are also grateful to NSDC for their support and encouragement. We are sure that the
alliance will help us boost the future workforce with the required skillsets and tools to build
better workplaces."

Many renowned speakers led the conversations, offering actionable insights to equip HR
professionals for the dynamic world of work. The day was packed with dynamic sessions,
keynotes, and panel discussions, offering strategic insights to equip HR professionals for
the dynamic world of work. The robust lineup of speakers from various sectors included
Ved Mani Tiwari, Chief Executive Officer, NSDC & Managing Director, NSDC
International; D Shivakumar, Chairman MTPL, an Advent PE Company & Conference
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Chair - SHRMIAC?24; Bharat Lal, Secretary General, National Human Rights Commission
(NHRC), India; Ashok Ramchandran, Director - Human Resources, Aditya Birla Group;
Apurva Chamaria, Head of Startups & Venture Capital, India, Google; Gaurav Khatri, Co-
founder, Noise amongst others.

Adding to this, Betty Thompson Chair, Chief People Officer, Booz Allen Hamilton and
Board Chair SHRM said, "What we see today is an inspiring display of HR leadership
committed to driving meaningful change. The discussions at #SHRMIAC24 reflect how
pivotal HR's role is in navigating new challenges and ensuring workplaces are adaptive,
resilient, and inclusive. The enthusiasm and engagement from our attendees has been
truly inspiring."

The conference showcased opportunities to learn from HR visionaries. The stage has
been set for day two of the conference where SHRM IAC 2024 will continue with topics
including harnessing Al, talent in tech-dominated work environment, corporate leadership
strategies, sustainable success and others.

SHRM is a member-driven catalyst for creating better workplaces where people and
businesses thrive together. As the trusted authority on all things work, SHRM is the
foremost expert, researcher, advocate, and thought leader on issues and innovations
impacting today's evolving workplaces. With nearly 340,000 members in 180 countries,
SHRM touches the lives of more than 362 million workers and their families globally.

(ADVERTORIAL DISCLAIMER: The above press release has been provided by
NewsVoir. ANI will not be responsible in any way for the content of the same)

Disclaimer: No Business Standard Journalist was involved in creation of this content
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Prisoner dies in Jharpada jail, family alleges murder
https://www.orissapost.com/prisoner-dies-in-jharpada-jail-family-alleges-murder/

Updated: October 19th, 2024, 09:19 IST

Bhubaneswar: An under-trial prisoner died under mysterious circumstances at the
controversy-ridden Jharpada Special Jail here Friday, even as the family of the deceased
alleged that he succumbed to custodial torture by prison staff.

An officer at the Laxmisagar police station said Bidyadhara Guru, 48, who was lodged in
the jail in connection with a NDPS case October 5, complained of chest pain in the
morning and was rushed to the Capital Hospital by jail authorities. He was pronounced
‘brought dead’ by doctors at the state-run hospital at around 9 am. Bidyadhara, a native
of Daspalla in Nayagarh district, worked as an auto-driver in the City. He lived with his
family at Behera Sahi under Maitri Vihar police limits. However, dismissing the police
claims, Bidyadhara’s wife Jhunu Guru said the former’s body bore signs of torture and
assault. “My husband had suffered deep injuries on the back of his head and left eye,
ostensibly after he was severely beaten up. Besides, we were informed about his death
almost four hours after his passing away.

None of the police officers have yet clarified the cause of his sudden death since he was
not suffering from any serious ailment,” Jhunu alleged. Sources at Capital Hospital said
the autopsy of the body has been postponed till Saturday due to the controversy
surrounding the case. Meanwhile, DG of Prisons and Correctional Services, Arun Kumar
Ray told OrissaPOST that Bidyadhara was an alcoholic and drug addict. “Taking the
families’ concerns into consideration, the entire process of autopsy will be videographed
to eliminate any doubt,” he said. Ray said if the need arose, a special committee would
be formed to probe the case under the National Human Rights Commission (NHRC)
mandated guidelines. “So far, a case of an unnatural death has been registered at
Laxmisagar police station in this regard,” he added.

Nevertheless, Friday’s development came close on the heels of the murderous attack on
an under-trial prisoner by dreaded mobster Munna (and his henchmen), September 1,
after the

In a letter to the District Legal Services Authority (DLSA), Soumyakant Mohanty, the
undertrial prisoner, stated that the nexus was ensuring the unabated supply of contraband
and provision of luxurious accommodation inside the jail for those who could afford it. He
also brought to light a ‘rate chart’ that has been prepared for the peddling of contrabands
and tobacco-related items to inmates in the jail. He claimed that while Bidis were sold for
Rs 200 per piece, mobile phones could be accessed at a monthly payment of Rs 5,000.
Moreover, luxurious accommodation is being provided at a monthly charge of Rs 50,000
inside the jail, his letter claimed
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Tribal art exhibition in Delhi: Stories from margins to centre

The exhibition, organised by the National Tiger Conservation Authority in collaboration
with the Sankala Foundation, the National Human Rights Commission, and the
International Big Cat Alliance, drew strong participation from the public.

https://www.indiatoday.in/amp/cities/delhi/story/delhi-tribal-art-exhibition-from-margins-
to-the-centre-jaishankar-2619764-2024-10-19

New Delhi, UPDATED: Oct 19, 2024 19:13 IST

In Short

Art exhibition 'Silent Conversations' held in Delhi
Exhibition organised by multiple national bodies

Book and magazine on heritage and big cats launched

The second day of the art exhibition "Silent Conversations: From Margins to the Centre"
took place in Delhi on Saturday. The exhibition, organised by the National Tiger
Conservation Authority in collaboration with the Sankala Foundation, the National Human
Rights Commission, and the International Big Cat Alliance, drew strong participation from
the public.

Earlier on Thursday, External Affairs Minister S Jaishankar inaugurated the exhibition.

During the ceremony, Jaishankar highlighted the importance of environmental
conservation in India's development journey.

In his speech, he reiterated the government's commitment to the welfare of Scheduled
Tribes, noting that the core of the Antyodaya scheme is to ensure that marginalised
ommunities are not left behind in India's progress. Under the scheme, the government
provides highly subsidised food to millions of the poorest families across the country.

Disha, a member associated with the exhibition, explained that its purpose is to bring
forward the stories of tribal communities through art. She described it as an effort to
present the lives of the marginalised communities through paintings, bringing people from
different parts of India to share their experiences.

The event also saw the launch of a book titled "Hidden Treasures: India's Heritage in
Tiger Reserves" and a magazine called "Big Cats."
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Second edition of 4-day Tribal Art Exhibition kickstarts in Delhi

https://www.aninews.in/news/national/general-news/tribal-art-exhibition-recognizing-
conversation-ethos-of-tribal-communities-held-in-national-capital-
today20241019211331/

Updated: Oct 19, 2024 21:13 IST

New Delhi [India], October 19 (ANI): The second edition of the four-day Tribal Art
Exhibition kickstarted at the India Habitat Centre in Delhi on Saturday.
The exhibition organized by the Ministry of Environment, Forest and Climate Change,
National Tiger Conservation Authority, Sankala Foundation, International Big Cat
Alliance, and National Human Rights Commission aims to recognize the conservation
ethos of tribal communities and highlight the symbiotic relationship between these

communities and Mother Nature.
The event seeks to inspire future generations to appreciate this connection and provides
tribal artists an opportunity to engage with visitors.

The exhibition will facilitate artists to attend capacity building workshops and attending
other art galleries including Lalit Kala Academy, National Gallery of Modern Art,
Pradhanmantri Sanghralaya.

Speaking to ANI, Divya Singh, an art consultant, said, "So, the whole idea came around
last year, when it's the festive season, Diwali season, where everybody's happy, it's in a
jolly mood. So, the Ministry of Environment, Forest Climate Change, National Tiger
Conservation Authority, and Sankala Foundation, they thought that why it would be in this
festive time. So, Sankala Foundation has been regularly working in this whole idea of
sustainability, climate, Indian conservation ethos, promoting our tribal artists, getting
people from the ground, and helping them provide a platform.”
"Last year, we, NTCA and Ministry of Environment, Forest Climate Change, was kind
enough to support Sankala Foundation, and they said that, yes, let's collaborate. They
helped us to bring around 30-35 tribal artists from different remote parts of our country.
They came here for a 4-day art exhibition. It was held same at this place, Atrium
India Habitat Centre. Last year, Honorable President was kind enough to come and
inaugurate too. The next day, she was so kind enough that she invited all the tribal artists
and she met all of them personally and last year itself, she and the entire officials, they
decided that, yes, we would want to do a second edition,” Divya added.
She also highlighted how there was immense cooperation from the various ministers for
organising the event, including External Affairs minister S Jaishankar, Environment
minister Bhupender Yadav.
"That is why this time, it is happening again at India Habitat Centre. S Jaishankar, Union
Minister for External Affairs, was kind enough to cooperate. Bhupender Yadav was again
kind enough, and we have immense gratitude for him although he was busy, but still he
came, he found out time, and he gave us like a video byte of it, like a proper video for the
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tribal people. In the evening, Union Minister for Cultural and Tourism, Gajendra Singh
Shekhawat, took out time from a second session and came for the cultural evening,” she
said The exhibition aims to bring in tribal artists from all over the country and giving them
a platform in New Delhi.
Further speaking on how the exhibition helps artist in promoting their work, she said,
"There is no middlemen involved in this art exhibition. The entire money is going directly
to the bank account of artist, so much so, that last year when the artist came, they were
so overwhelmed that they said, 'we again want to come and that you've celebrated our
Diwali."

The art consultants said that over 30 to 35 per cent paintings have already been sold on
the second day.
"Artists are very excited that their Diwali has been celebrated and now when to come next
year. As there is no middlemen involved, they get an assurance from it that government
is standing with the artists," she added.
"The whole idea is to inspire them, motivate them and promote them,” she said.
One of artists named Hemlata Bhardwaj from Chhattisgarh's Bastar explained the
process of making her art and showcasing the culture of the region.
"I have made a local tribal's art. | have shown its culture. We have group like Dogra Art,
metal art and painting. Firstly, we take wood from there and then our workers work on it
then. Rest we create paintings and metal art, she said.
"This is the first time that | have come to exhibition. This is a channel to protect tribal
culture, animal and the earning through this motivates us somewhere to go forward and
to participate in such events," she added.
Leeladhar Atram, who represents Tadoba andhari Tiger Reserve, Maharashtra said, "We
have few guides there and they have some photos that they gave me and | thought of
painting it that way. The way a lion jumps, he pulls out his nails. | have made a painting
in that way."
Another artist named, Behelti Ama, from Arunachal Pradesh who represents Kamblang
Tiger reserve said, "So, in my art, basically, | want to depict the lifestyle of Arunachal
Pradesh’'s  Mishmi community, and their relationship with the tiger."
The artist also said that out of the five paints brought in by her to Delhi, four have already
been sold during the exhibition.
"NTCA and Sankhla Foundation are doing a great job. They are giving a platform to every
tribal artist from their remote areas to exhibit their art. And it's not just about selling. People
are able to see how different tribes exhibit their art, their culture, and their relationship
with the tigers in every state. So, it's a big deal. And if it's being sold, it's a good thing. It
will support them. As an art student, | feel good when people appreciate our paintings or
artworks. | feel very happy. | bought 5 paintings, out of which 4 have been sold. So, | am
very happy," she said. (ANI)
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'‘Being Too Tolerant': Dhankhar on Violence Against Hindus in India's
Neighbourhood

Story by editor@republicworld.com (Digital Desk)

https://www.msn.com/en-in/news/India/being-too-tolerant-dhankhar-on-violence-
against-hindus-in-indias-neighbourhood/ar-AA1svgss

New Delhi: Vice President Jagdeep Dhankhar on Friday flagged human rights violations
against Hindus in India's neighbourhood and questioned the global silence, saying being
"too tolerant”" against such transgressions was not appropriate.

Questioning the "deafening silence" of the "so-called moral preachers, custodians of
human rights”, he said they stand exposed.

"They are mercenaries of something which is totally antithetical to human rights," he said
addressing the foundation day celebrations of the National Human Rights Commission.

He said we are "too tolerant" and being too tolerant to such transgressions is not
appropriate.

Call for Reflection on Human Rights Violations
"Think if you were one of those," he said asking the people to reflect.

"Look at the kind of barbarity, torture, traumatised experience of boys, girls, and women,"
he said, adding look at our religious places being subjected to sacrilege.

However, he did not name any country.
Warning Against Pernicious Forces

The vice president also cautioned that some pernicious forces were trying to show India
in a "bad colour" and called for a "counter-attack" to neutralise such attempts.

He also said that India does not like to be sermonised or lectured on human rights.
Historical Context of Human Rights in India

He described Partition, imposition of Emergency and the 1984 anti-Sikh riots as
traumatising events which "stand as sombre reminder of fragility of liberty".

Dhankhar said there are "pernicious forces, that in a structured manner, seek to unfairly
seek to taint us" and these forces have a "sinister design" to use international fora to
question our human rights record.

Rebuttal to Criticisms of India's Human Rights Record

He said there was need to neutralise such forces and they should be neutralised "by
actions which exemplify, if | may say in Indian context, 'pratighat' (counter-attack)".
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The vice president said these forces have devised indexes and rank everyone in the world
to show "our nation in bad colour".

He also hit out at the hunger index which ranked India poorly, saying during the Covid
pandemic, the government supported over 80 crore people with free ration regardless of
their caste and creed.

The vice president said the "sinister forces" are driven by an agenda which is "fiscally
fuelled" by people who seek to make a name for themselves.

"Time to shame them. They try to create havoc with the economic system of the country".
Defense of Minority Rights in India

Underlining the safety of minorities in India, he said the country is way ahead of others
when it comes to preserving human rights, particularly those of minorities, the
marginalised and vulnerable sections of the society.

He also noted that at the domestic front, some were trying to use human rights to further
their political agenda.

Caution Against Using Human Rights as a Foreign Policy Tool

In the course of his address, Dhankhar said, "Evidence in episode after episode” is piling
up that the "deep state" is engaging in efforts against rising powers.

Human rights, Dhankhar underlined, cannot and should not be used as a tool of foreign
policy to exert power and influence over others.

"Naming and shaming is a degraded form of diplomacy. You have to preach only what
you practice," he said.

"Look at our school system- we don't have the kind of shootings that some countries
claiming to be very developed have on a regular basis. Think of those nations that turn
Nelson's eye to such horrendous transgressions of human rights," he said.

Political Agenda and Demographic Balance Concerns

Dhankhar was of the view that rights of other non-Hindu refugees are repeatedly invoked,
"surprisingly, also in the name of human rights, when cases are filed in the Supreme
Court." This, he asserted, exposes a political agenda aimed at disrupting the demographic
balance of the country, which could have global repercussions.

History is testimony that nations have completely lost their identity by not addressing this
issue. It has global repercussions from the perspective of human rights, he warned.

(With PTI inputs)
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India’s development pathway intertwines with ecological conservation

https://economictimes.indiatimes.com/news/india/indias-development-pathway-
intertwines-with-ecological-conservation/articleshow/114372490.cms?from=mdr

Last Updated: Oct 19, 2024, 03:05:00 PM IST

Synopsis

India highlights its development entwined with ecological conservation, emphasizing tribal
communities’ vital role in Project Tiger's success. With 70% of the world’s wild tiger
population, India's policies integrate environmental and development needs, ensuring no
one is left behind.

As the global community prepares for a season of UN-led environment-related
negotiations, beginning with biodiversity talks in Cali, Colombia next week, India
showcased the way its development story intertwines with ecological conservation,
including the role that tribal communities play in conservation efforts.

This, according to External Affairs Minister S Jaishankar, is clearly demonstrated in the
“shinning success” of Project Tiger. India is home to 70 per cent of world’'s wild tiger
population.

Speaking at the inauguration of the art exhibition ‘Silent Conversation’, organised by
the National Tiger Conservation Authority and Sankala Foundation, a Delhi-based
organisation focused on sustainability, Jaishankar focused on the contribution of tribal
and other local communities.

“The tribal communities have been the unsung heroes behind the shining success of
Project Tiger. They deserve immense credit of this achievement.” Focusing on the
important role that tribal communities play, Jaishankar spoke of their guardianship of
forests and protection to wildlife by planting trees and fighting off poachers. “Any policy
works best when it is absorbed by all citizens”.

Elucidating on how India’'s development story was intertwined with environmental
conservation, Jaishankar underscored the government's commitment to the welfare of
tribal communities. Referring to the 2022 amendments to the Wildlife Protection Act,
according to Jaishankar was an effort to balance environment with development needs.
The government, he said, is committed to the welfare of the Scheduled Tribes

The concept of Antodaya scheme was based on the principle of upliftment of the
marginalised groups and ensuring that no one is left behind. The intertwined nature of
environmental wellbeing and development underpins India’s efforts in the environmental
space. India's stewardship of the International Solar Alliance, which was founded along
with France, promoting the practice of yoga across the world, and pushing the
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consumption of millets is underpinned by the recognition that development
and environmental well-being are inexorably interlinked. must happen simultaneously.

The intertwined nature of development and environmental well-being and people’'s
participation was underscored by Environment, Forests, and Climate Change Minister
Bhupendra Yadav, who addressed the gathering via a video message. He said that the
effort to highlight the co-existence of communities and nature is evident from the way they
live, protect and respect nature. Yadav said that this focus was important as the world
address the triple environmental threat of climate change, loss of biodiversity and
desertification of soil.

Bharat Lal, Member Secretary, National Human Rights Commission pointed out that the
tribal population had been the biggest beneficiary of the government’'s schemes in the
past 10 years which are aimed at reaching out to the last person. Tribal communities, Lal
said, followed the conservation ethos of using nature for human need rather than greed.

There are over 1,70,000 villages as per the 2011 Census, located close to forested areas
and more than 300 million people, according to the 2021 India State of Forest Report
2021, dependent on the forests for their livelihood.
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October 19, 2024

NEW DELHI 7% feaeit: fac=r #H T Sa=ier = YHaR & 39 d1d R SR e o YRd &1
I I TafaRoT TRE0T § TERTE ¥ ST 88 ¢l SoiH AT Ugal & A1 ¥ SIgfd
ST & HeTul & ol TRDHR DI UfddGdl DI GfY Dl, 39 910 WR Y1 STl fb ey
o BIRIT R TS TYGR! & I & Rigid R 31UIRd g 3R I8 GHEd axdl ¢ [ dig
off i 9 @ | T3 18 facell & el UeiH “WIgde H-ausH: hid Ao € § 9ex” & gar
WP BT IgHTe PR 36 U1 IR feadiiy Uarit o1 SmaIeH P ST JR&0 UTeebRor o
TW,WWWWWW%W%W@W
|

SRARIAR A Hal fb URA A T Rg Aid & Aga H gaiaRu WRer H Jeaa-d W
BN @1 g1 I8 3 91 WR UHTRI STaT fob g=goita TReur AfAfaH § 2022 & T=NYF BT
Ie.XY AT BT SRl &b Y TYTaRUT W&V D Hfferd D1 8| I1- AP §Td A&
TN B THadr BT 47 Mfearit TarT 3R aardl & faar, foe! WRefewar 3 Sial
®I T H Heg &1 § 3R ol ithd U § 3y RIGR &1 TH1aa HRd g | 3617 SHHFERT
1 STYRUN BT §ATA ¢ §U 9 a1d IR SR fean o -fifaat a8 v wurdt gt § ofa aaft
AR 3% 30T g

&5 qafaRo, 9 SR Sfaarg URad- Ha YU I1ed A difed) dex H 39 a1 WR 9R faar
o Tg-3ifda &t Ui <2Iid & o T ford de Uhfd & W1 Teard ¥ I8d &, SUd]
&l B & 3R IYDT M HRd ¢ | S8 3T VDI D1 U= B, WS a9 ofd g
STeary gikadH, oid fafaear g1 ok frgh & Yo St MR gAfad &1 9 &R
e B1 39 AR WR, “feed eord: Efsar gftewt 39 TR ol 9me Tad 3R “fam
e WG UHGT $1 off fadrae fasar T UeRiH o1 35 SNfeaRi Agerl & SR
AHTAR Bl UM 3R 37 TG 3R TATaR0 & o1 Ggoiid! Yael &l SONR HA1 ¢ |

g Hidt difedl &) 59 HaY ) WRIe1 HA & e U B1 a1l & 3R iarf sefdR)
DI FIID &b Y FS BT AR UG HRT 8| TRt H HRd R & 22 T4 SHIRUG!
200§ 31 U 3R 100 HarHiaal ueRia o1 72 § | s, are, urer faar, i ok Tievrs
Y Sfeanft war wui o uefRid faar ST § 3R faw! & o Iudsy wran Sirar 7, R
B aTelt 3T e HRIR] &1 A1y Igardt g | 9+ wargpfaar fehre, Tmial &1 SUdnT Hidb
IR B S g, S Weft Igerl &1 yafeRu-egd Siad e @ g gl
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feeeht & o UgRi ATgdc HaRE: WHid AT g § Yex' o1 e, TI5ad 3Med
= HIgT AN BT A7

3l f&T Ugd 39 g &1 Igured HRd & faex T3 09 Sawiaw A far o1, I8 8
TaeE § &gl {6 YR 3! [9eT I THiaRur IREU & e ¥ TeRls J 9o §s 6. 3ol
fafirs ugdl & wreny ¥ Y SHSAdl & Hedml & fol WHR & Ufddgdl & aR §
EIRCARG]

https://www.aajtak.in/india/delhi/story/art-exhibition-silent-conversation-from-margins-to-
the-center-organized-in-delhi-showcasing-tribal-arts-ntc-dskc-2075555-2024-10-19

T3 fawelt | 19 3faTsR 2024, (3USES 19 ATER 2024, 7:41 PM IST)

foee o ST TollfaRH Wigdde H-a¥sH: WiH Ao ¢ & Yex' & gaX A0l &1 UHaR
D1 QIR AT U1, S WIS 1 SIS AP §Td IR WIS 3 Fichell BSOS,
ST AHATRIBR START 3R SeATS foT dbe e & wganT ¥ fobar man &, forad ag-
TGHY b AN o o= ford.

3l f&T Ugd 39 e &1 Igured HRd & faex T3 T Sawiaw + far o1, I8 8
st ¥ el b YR &1 9o amn yafaRor WRem & 42 J MRS F Il 88 §. S
fafirs ugdl & HIeny ¥ YR SHSAdl & Hedml & fl WHR B Ufddgdl & aR §
STHGRI 4l TH SARIBR = BT, '3 Ao HT Jol 351 BIIRIE R Ws THer! BT A
HRAT €. T8 o YA dxcll ¢ fob YR & faewr arn & #ig off 99 fig 9 ge.!

= WOl ¥ Jof Uax A= 759 A §dr fo 59 UeRiH &1 Hdhde gaR Sfear IHe
DI B! B g & TTHH AT 8. 611 Hel b 3T 3T TONaRMA & SIRY Sy FHS
® HEF B! §HA AN & T T DI Th BT I DI B 8. I P HT-3raT =l
TS T BT 39 TontaRH H yafid fvar mr g,

TOITARM DI ¢&- & U S=1 o 3HeT-3ieiT ffel ¥ grsad THS o T 4 fdeah! ugd. 59
AR WR, RS oo gfsarst 3RS 27 TR Read e Tas iR fovT Few 9w
gt &1 ot famrem faar .
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TaolTd $ $o gRT AR oF & ara & Siew § #ift Raid

HOWAR &b THBUHIITT & HBT §R b U Dk H Faud g &1 ¥a e W g
AFATISR TN A SITH BT A1y Dol 8 | SITH BT 25 Td6R HI HIRATS RUIE & 1 IR

B ...

https://www.livehindustan.com/bihar/muzaffarpur/story-human-rights-commission-
issues-notice-to-dm-over-newborn-s-body-found-in-garbage-201729356318309.html

Newswrap i%-g%dlﬂ, HolpRYRSat, 19 Oct 2024 04:45 PM

OOHRYR, T3 Hdlaardl | T UHYITT & T gR o U dHer & ¢R UR Adulld g & Xd
1 Pl GRI AKBR W b HHA H AT AFANYDR AN SITH B e HRd gL JH
U 8| STH SIUH B 25 TdaR ! AT H TaRM b RUIE & 1Y W98 U 8H HI gl
g1 3R ST 18 FdeR AP 3MINT B HRATS NUIC U &d § dl 3¢ W0 3 DI TTIHT
TeT gt

3TN 1 SR ¥ el 39 U & 16 SIUH Goid $HR 9 A TSITH Ydg & Add H i gl
HHC! BT TS [Ha1 ¢ 1 TUH TSILH & 1Y THHUHAAITT 3ieferds d THS 8. 3fEHT HHRI
DI A a1 T 8 | SIH A A &I Th Te | oiid Ufdded Suasd SR &1 Hel g, dlid
ST &1 RUIE Vol o1 Ah | 39 AT T SNT & gl Rifad oI & g 3ed THRITRH
o STITIAT T T - 918 R [T UT| 9 1T foh 15 TS 2024 H! THHUHITT & A
TIc & UM HaR o o} IR aold BT Jd Whep] g1 FaT 7| 3 $dl gRT °el dob Arddb: @il
ST 3ET U1, Qfoh 39 7 A AfSHd Biasl & Hoific 3R 7 gfe A <\ 16 A P g8 TeR
HEaT 8 UHIiRId g3 ORI SRUAT &1 SHBT Ul Iall | T8 STaRIT SRUATA | AdolTd & GR&f
& AT T Rt g | Hiaw § Tt ger 7 ue 3R 39 forg o off et 8 ST favey e
HRATE HI oMU
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30 319 RIGHT fGa¥ W, AP AFAMYGR SN (NHRC) 7 5 faeett & o wa o
‘Tgs AR & VPR R T adld AP FHeH BT e fBarl 39 R
PRidTgD e fed fasd HR Tar A g9l B yfFeT $I Y & sfagr & [AfdT,
TR eRIGR P I&H 3R URARI & YR WH & =4 H HedRUl S|

T BT adih
NHRC &1 3191 R fa9: T &1 [dwd “qdigg faddl & SHfUBR” ol

S TS BT I5]F YRA H §G SRS GRT ATHT &1 S a1 ATl IR & did BT
YTl

HRIATED 31T BT aIe

sfterelt fasrg HR Tari: I8 ol &l “gHR Y & Sfder & Fafdar & Fu F afvfd fear
3R TS g URAR # 3! 3fefod IR SR faa

I8 IOl & o TwHM, Houm, SR TR BT Taxgdal R 3|
JgG AfGTal GRT AT BT T gt FAfaal

gg-3mart ge;: foxfta ergRe, Wy a1 &t SRS, IS 3{eRTd, 3R HeHTd g
Hfeqd! o Siia= &1 U & THIfAd o gl

BT IR fTa ST Ml HT R WBRT TS ot §, Afd 36T YT Sraf-aad
TH I &1 g g |

qhTd SHTIRISH AT

T SR TUraRTT aTelt TRy Jarsit I ugd|

JAIqg AfGad! P} AFRID WA IR A3 BT M|
g UM 3R JraTfoies JRam a1y |

R 3R fHwrd e fawed|

faia eRar difes 3¢ fad gad foxita o o 9o |



https://hindicurrentaffairs.adda247.com/nhrc-concludes-national-conference-advocates-for-older-persons-rights/
https://hindicurrentaffairs.adda247.com/nhrc-concludes-national-conference-advocates-for-older-persons-rights/

ADDA247, Online, 20.10.2024

Page No. 0, Size:(31.46)cms X (29.28)cms.

YeHTd faRieh U

STRI-SATETRA NeHTa: ASRTR, A IR W 4Tl H g Afaaidl o 1Y B dTd HaHTd bl
RN & o BT B! Holgd 3R Tt I AN HRAT

3 GAER &I A R SHHT JHTYM HA & UM AN HRAT|

aeiRie deuf

NHRC & HgNIfad of 4RA A1 5 YR B! o7l B GHM B DI INIRT R JHIRT STal,
3R EHUT T URATY] URAR IR & HRUT I FHBICH FAlad| BT Ieard b

I STESAT i &N Bl IUANH &1 & oY Teb g dIdTaRyl &1 i SaRGehdl W)
SR fear |

ddb-IPp! T

e H i debHet T SHford fobu g

“GGITRIT B 31"

“FSTTRIT HT T fa=eryor

WY T GRERT BT A"

2 il o1 IET T WITHT ! Uga &A1 3R 31T BT IR T T
BRI Ufdegd]

S A ot 3T argd A TAIgg Afaddl & ST & Uld IRBR Bt Ulddsdl B giS o,
3R AISIET ST H SHTId dearal &1 Govd el

fIRvs SR RRauR®! & Tr FAAH: T gRT AT &I S g1 AN B! 86 B W TR
fezm |

i e BT

UNFPA $fgar ot gfafafer forg dfgar or. dieR 3 gt ifd &1 gHien @1 siazgedl W SR
faa, forae difedt & sit=r efPepio iR e i fovar mam

g Hfaddl Pt SRl DI R B & I8 Uefies! B Agdyul qred & &0 | ggaHl
uoif
R GEHTA R & higd

HIfd MM & Y. . . Ul A 9 HATGad| B HATS UR WA Hal & WHEG TR 4T B, o
JATEHAl R ARG JR&f W OIR f&ar |
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Yiaw ot Ryl

NHRC THIeH & SR farg T faftrsr gamat R iR faaR ¥ difes WReR &1 g fqal
B TGUTA 3R HedTul dF DI Aoigd B & o eI & o 9 |



